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OFFICE 
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1. 18.10.2026 NJS,J & KM, J 
 

 Heard Mr. S.V.S.S. Siva Ram, learned counsel for 

the petitioner who appeared through online and  

Smt. T.V. Sridevi, learned Standing Counsel representing 

2nd respondent.   

 Issue notice to respondent Nos.4 and 5. 

 Learned counsel for the petitioner is permitted to 

take out personal notice to respondent Nos.4 and 5 and 

file proof of service by the next date of adjournment. 

 List the matter on 26.10.2026, before the 

appropriate bench. 

 Learned Standing Counsel for the respondent-

University shall file counter-affidavit by the next date of 

adjournment. 
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